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NOTIFICATIN o
INGGE T

' NCa 545 (FoNoﬂ404/16/"4‘~»ITCC)§ In exercise of the pbwers conferred by
sub-ciarse (iii) of Clmmse (44) of Section & of the Income-tox Act,1901
(43 of 1961), the. Central Governvent herely anthorises 5/shri T oBeiudiya

 énd JN,. Prased who are Gazetted Jfficers of the Ceptral Governuent to

. exercise the powers of Tax ,wcovery Ufficers under the -said Act.

24 ' Thls “Otlflcat;on shell coue {nte forf'e w:i.th effect fron’ 25ts_
Jammry, 1074, . , - :
4 C
o Sd/—
_ (M.N. Naobiar) '
: Uuder Sevretary to the- Government of India
The' h.anager, o . |
Governient of India Fress,
New Delhiy .
* Nou 545(FNo.404/ 16/74—1"?’0«:):
Copy forwarded toi=

ic A1l Comuis.51oners of Incom&-‘taxo v

2, A11 4dal. Counissioners of Incones~baxe

8¢ All. Birectors of Inspection.

4. The Director, .w.S(DT‘)) Staff Coll °ge. Nagpuro ' .

5. The Comptroller & Auditor General of India, New Delhi (25 copics)e

‘6o The Chief Secretary, Govte of Bihar, Patnas S

-7, The Accountent General, Bibkar, Ranchl.. .-

8, Shri P.B. Verkatasubrananien, Jomt Secretary and Legal Ldviser,
Ministry of Lew, New Delhi. : 4

"0, 411 Sections/0fficers in Boerd's office.

10. Balletin Section {3 coples). ' :

11 Guard files ' : s
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P o - (MeNc ‘Naobiar)
S .~ Uncer Secretary to the Govi. of India.
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